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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 458/2023

In the matter of:
Prakash Yadav Applicant
Versus

State of Haryana & Ors. Respondents

REPLY ON BEHALF OF RESPONDENT NO.3 I.LE. MUNICIPAL
COMMITTEE, DHARUHERA IN COMPLIANCE OF ORDER
DATED 06.11.2023

MOST RESPECTFULLY SHOWETH:

1. That captioned OA registered on the basis of letter petition alleges the
illegal dumping of garbage at the main gate of Rajiv Gandhi Sports

Stadium.

2. That it is humbly submitted that answering respondent is committed for
compliance of Environmental Norms with discharge of its statutory
duties. The answering respondent wishes to place on record the steps
taken by it for proper disposal of the solid waste, which are as under:

(1) The answering respondent had awarded the work Order dated
06.02.2023 to M/s Balwan and Company (hereinafter referred as
to ‘agency’) for Door to Door Collection, segregation,
transportation as well as processing & disposal of Solid waste
generated in Municipal limits, Dharuhera.

(i)  There are 17 No.s of wards in the town and door to door

collection of solid waste is being done from these wards.
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(i11)) The agency has installed Solid waste processing facility at village
Garibnagar for Dharuhera town of capacity 100 TPD through
trommel machine technology and municipal solid waste of
approx.19.50 tons is being processed daily. Daily solid waste
generation quantity is 19 to 20 tons per day.

(iv)  The agency is under obligation for proper disposal of fractions i.e.
compost, inert and RDF etc. The agency has entered into an
agreement dated 01.04.2023 with M/s Dhartie Warriors
Environment Pvt Ltd. (hereinafter referred as to ‘M/s DWEPL”)
for disposal of RDF. Copy of said agreement dated 01.04.2023
executed between the agency and M/s DWEPL is is annexed
herewith as ANNEXURE-R/1. The details of Solid Waste
collected & processed and disposal of fractions during period Feb
to October, 2023 provided by the agency vide its letter dated
13.11.2023 is annexed herewith as ANNEXURE-R/2. For the
details of Solid Waste collected & processed and disposal of
fractions during period November, 2023 to January, 2024 will be
provided by the agency within 15 days, the confirmation given by
agency vide its letter dated 12-02-2024 is annexed herewith as
ANNEXURE-R/3.

(v) It is also important to mention here that since period of work
order awarded to M/s Balwan and Company has expired on
07.02.2024, therefore, after completion of e-tendering process,
new work order has been awarded to M/s Pooja Consultant

Company on 06.02.2024 for the period of one year.

That it is further submitted that this Hon’ble Tribunal vide order dated
02.08.2023 has sought report from the Joint Committee comprising of
Haryana State Pollution Control Board (HSPCB) and District Magistrate
(DM).
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That in compliance of order dated 02.08.2023, the report of joint

committee was filed on 03.11.2023. The joint committee has made

following recommendations:

(1)

2)

3)

4)

Municipal Committee, Dharuhera should increase the height of
wall towards the stadium and plantation be done along this wall in
consultation with forest department.

There should be more emphasizes on usage for deodorizer to
control the smell inside/outside the solid waste processing unit.
There should be regular cleaning and sweeping of the road in and
around solid waste processing site.

The Municipal Committee Dharuhera should prepare action plan
for disposal of inert waste, RDF, compost etc. by executing

appropriate agreement with authorized vendors in this regard.

That the answering respondent wishes to place on record the steps taken

by it for compliance of recommendations of Joint Commitee:

(1)

(i)

(iii)

The Municipal Committee, Dharuhera was awarded the work
order for “Raising of stadium west side boundary wall/MRF East
wall, West, South side in Ward No. 17 in MC Dharuhera (Tender
ID 2023 HRY 338507 1) on dated 23.01.2024 after tender
processing. The work is in progress and it is likely to be
completed before 29.02.2024 (photos of work in progress are
annexed as Annexure-R/4).

Deodorizer are spreading regularly on the site to control of odor
smalls (Photos are attached as Annexure-R/S).

The roads are cleaning and sweeping daily basis. A dedicated
safai karamchari is deployed by MC, Dharuhera (Copy of photos

of sweeping are attached as Annexure-R/6).
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. (iv). In regard to disposal of inert waste, RDF, compost etc., it is
submitted that agency being under obligation for proper disposal
of fractions i.e. compost, inert and RDF etc., it entered into an
agreement dated 01.04.2023 with M/s Dhartie Warriors

: Envirqnment Pvt Ltd.. (hereinafter referred as to -‘M/s DWEPL’)
f"for disposal of RDF. Details of said agreement dated 01.04.2023
executed between the agency and M/s DWEPL and details of
Solid Waste collected & processed and disposal of fractions
during period Feb to January, 2023 provided by the agency have

already been mentioned in para no.2 above.

6.  That during course of hearing on 06.11.2023, as per oral observations of
this Hon’ble Tribunal the road in front of stadium as well as surrounding
- of sites has been constructed with IPB tiles. These roads are belong to

PWD, Rewari (Photos of constructed road are annexed as Annexure-
R/7).

In view of facts and circumstances mentioned herein above, it is
submitted that the answering respondent is taking sincere steps for
collection and processing of waste genérated in its jurisdiction. Hence,
present OA may kindly be dismissed qua answering respondent. Any

directions passed by this Hon’ble Tribunal shall be complied with.

Murxipal Committee,Dharuhera. ¢

Date: ;ﬁ‘ )4@
Place: Dharuhera :
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Annexure R/1
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Haryana Government
Cenmemte N0 coe2ozzasero  ERMISHAUNOEENN Stamp Duty Paid = € 101

GRN No 104804049 LR T Penalty &b
Seller / First Party Detail G M Sy

Date : 06/07/2023

Name Bawan And Company
HNoFloar 117972 SectorWard : Na LandMark : Mahlana road
Cry\Vilage Malwya nagar District :  Sonipat State: Haryana
Phane Lt

Buyer/ Second Party Detail
Name Dhartie Warriors Environment
H No/Foor : 390 SectorWard : 15 LandMark : Part 1
CatyVilage: Na District : Gurgaon State: Haryana
Phone : 84000025

| Pupose: Agreement

The authenticity of this document can be venfied by scanning this QrCode Through smart phone or on the website https /egrashry nic in

AGREEMENTON PLASTIC WASTE MANAGEMENT RULES (PWM) 2016, Collection & Disposal of
RDF/Recyclable Plastic.
This Agreement is made on this 1'"Day of April 2023 at Gurgaon.

BY AND BETWEEN:

BALWAN & COMPANY , having its registered office at Mahlana road ,Malviya nagar Haryana -
131001 through its authorized representative Balwan Singh ,Balwan and Company, party of the
First Part;

AND
M/s Dhartie Warriors Environment Private Limited, a company its registered Office at 390, Sector-

15 part 1, Gurugram Haryana -122001, through its authorized representative Ms. Himani Sharma
working as Director with Dhartie Warriors Environment Private Limited, party of the Second Part;

For BALWAN & COMPANY

6;/6/0//0

1Gp.
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WHEREAS:

!J

(9]

DWEPL has represented to BALWAN & COMPANY that it has necessary logistics and
organizational structure in terms of human resource, collection facilities and
infrastructures for handling RDF/Recyclable waste namely collection, transportation and
Disposal.

DWEPL is a waste management company which works with informal sector participants
and various local bodies to channelize Post-consumer waste away from dump yards and
landfills towards end recycling DWEPL also implements various large-scale behavioural
change programs in partnership with public and private organizations.

The parties hereby agree to work together on the Plastic Waste Management Program
to channelize the segregated post- consumer plastic waste from the municipal channel's
towards end recycling

Based o DWEPL’s representations, Company has decided to engage DWEPL, to
discharge BALWAN & COMPANY obligation to be in compliance under the Rules under
the following terms and conditions: -

NOW THEREFORE, IN CONSIDERATION FOR THE MUTUAL PROMISES AND OBLIGATIONS
CONTAINED HEREIN THE PARTIES AGREE AS FOLLOWS:

1. SCOPE OF WORK

1.1.

1.2

The Transportation Cost, Labor Cost Loading Unloading Cost, Co-Processing Cost or any
type of cost related to the Fulfilling will be borne by Balwan and Company.

DWEPL agrees and undertakes to carry out the services in accordance with the scope of
work and obligations detailed and described in Annexure-A hereof which shall always be

read as a part of this agreement.

2. OBLIGATIONS OF BALWAN & COMPANY

2.1.

For the purposes the scope of this Agreement, DWEPL shall communicate all
correspondence by E-mail or contact.

.anner



2.2.  DWEPL shall consider all data/information/documents provided by BALWAN &
COMPANY as true, correct. DWEPL shall not be liable to any authority, body or person
in the event the data provided by BALWAN & COMPANY is incorrect/false or not in
consonance with any law or regulation for the time being in force. The use of such
data/information by the Service Provide shall in no way be deemed to be a verification
or ratification of the correctness or validity of such data, information or documents.

2.3. BALWAN & COMPANY agrees to regularly pay all invoices raised by DWEPL against the
services rendered under this Agreement within the period as agreed one week after

invoice raise by DWEPL.

3. OBLIGATIONS OF DWEPL

3.1 DWEPL shall send all the RDF/ Recyclable waste collected to Plastic Waste Processors
(PWPs) registered with CPCB’s Online Portal.

3.2 DWEPL shall be at liberty to discharge the obligations under this Agreement in the manner
and means deemed appropriate under its sole control of performing and carrying out the
Services, so long as DWEPL Complies with the applicable laws for the time being in force.

3.3 DWEPL shall maintain and supply to BALWAN & COMPANY accurate certificates of
compliance from time to time for company’s records and as may be required data in the
format and structure by BALWAN & COMPANY and other information relating to the
Services rendered under this Agreement.

4. ROLES AND RESPONSIBILITIES OF DWEPL

DWEPL shall:

1. DWEPL shall ensure that the collection, channelization, and transportation of the

RDF/Recyclable shall be done in accordance with the requirements for such activities under

the Rules.

2. Ensure Processing of RDF/recyclable as per PWM rules 2016 Plastic waste management

laws and guidelines.
3. DWEPL shall also furnish certificate(s) issued in favor of M/s BALWAN & COMPANY by the
cement industry/ kiln /Waste to Energy/other end-consumer of RDF / Recyclable collected

on behalf of M/s BALWAN & COMPANY and raise invoice against this activity.

P For BALWAN & COMPANY
,,:_I);_\U\U\/,/‘, / i
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5. COMPLIANCE

a. DWEPLshall comply with all applicable laws, Rules and Regulations, local, national and
city ordinances, all requirements of the government agencies and all government
regulations, insofar as they are binding upon or affect DWEPL and the Services to be
performed herein;

b. DWEPL shall perform its services/obligation and discharge its duties under this
agreement in accordance with the Rules or any prescribed guidelines under these

Rules or by PWM.

6. TERM & TERMINATION

a. The purposes of discharging the scope of work, this Agreement is valid from April
01, 2023 to March 31, 2024. This MOU can be further extended based on mutual

agreement.
b. Both Parties Terminate the agreement in any case after giving one month notice in

written.

7. NOTICE OF THE PARTIES

Except as otherwise provided elsewhere in this Agreement any notice to be given to the
Parties to this Agreement shall be in writing and shall be posted/sent by registered cove, by
courier or by electronic communication via E-mail to the following addresses given herein
below or at such other address as the Party may intimate in writing to the other. The notice
served shall be effective from the date mentioned therein.

For BALWAN & COMPANY
Balwan Singh

Email:
Contact No.

For DHARTIE WARRIORS ENVIRONMENT PVT LTD.
Ms. Himani Sharma

Email: himani@dhartiewarriors.in

Contact No. 9551500052 (Himani Sharma)

For BALWAN & COMPANY

o)A 1]
Prop.

anner



IN WITNESS WHEREOF THESE PRESENTS H@@BEEN EXECUTED ON BEHALF OF THE PARTIES
HERETO AT THE PLACE AND AS OF THE DAY AND YEAR FIRST ABOVE WRITTEN.

Signed by for and on behalf of

For BALWAN & COMPANY
By: Balwan Singh
Designation: General Manager

For BALWAN & COMPANY
&S Vel 1)
Prop. Signature:
Signature:

Signed by for and on behalf of

For Dhartie Warriors Environment Private Limited
By: Ms. Himani Sharma
Designation: Director

Witness: In the presence of

Sign: _.,92}

— A M WA

Address:

Witness: In the presence of
Sig
Name Pachne Sharma

Address: [’a-/{‘d tlagot s Gﬁ,{j@&nr
poct- 2

er
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ANNEXURE-A

For the purposes of discharging the EPR obligations of BALWAN & COMPANY, DWEPL shall perform

the following scope of work.

Collection and channelization for recycling/processing of plastic waste in the categories
as defined under the Plastic Waste Management Rules including RDF /Recyclable waste
as per the Plastic Waste Management Rules, 2016, as amended in 2022, and also to
ensure compliance under other Rules, Notifications, Guidelines, Standard Operating
Procedures issued by CPCB and SPCB from time to time etc. (“Rules”) being issued by
various State governments, intends to engage a service provider who shall be
responsible for the Collection and Recycling of Plastic Waste generated though sale of
Company’s Products, ensure full compliance with all the requirements of the Plastic
Waste Management (PWM) Rules, 2016 and its subsequent Amendments and / or other
State or Union Territory regulations to carry out the Extended Producers Responsibility

(EPR) activity on behalf of BALWAN & COMPANY.

Ensure collection of RDF/ recyclable as per PWM 2016 rules (in conformance te SWM
Guidelines dated 16.02.2022) from municipalities.

Ensure disposal as per standard accepted methods (namely — waste to energy, Co-
Processing, Cement kilns) by PWM through authorized and approved Plastic Waste

Processors (PWPs) registered on CPCB Online portal.
Submit Co-processing monthly to (PWM) on behalf of BALWAN & COMPANY.
Submission of monthly/ quarterly/yearly progress reports and/or assist BALWAN &

COMPANY to wards replying or representing to any new amendments to PWM Rules

and notices.

For BALWAN & COMPANY
N & com
O ot 177
i

anner
10
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Annexure R/2
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DELHI MSW SOLUTIONS LTD

Co-Processing Certificate

Issued to: Dhartie Warriors Environment Pvt. Ltd.
Certificate NO: RESRPL-812

This is to certity that we take receipt of the tollowing quantities ot 730.77 MT of RDF sent
by M/s. Dhartie Warriors Environment Private Limited on behalf of Municipal Committee,
Dharuhera for fulfil Their RDF disposal responsibility Sending their RDF material for
Coprocessing in our WTE during the period 01 September to October 31- 2023. The same
would be safely and completely disposed. We certify that the following mentioned
quantity has not been accounted for / billed to any other entity.

Waste Name: RDF/Refused Derived Fuel
Quantity (Tons) : 730.77 MT

Limited

Authorised Signatory

Delhit MSW Solutions Limited |[WTE] Registered Oftice: T: 85895908844
(A Subsidiary of Re Sustainability Limited) Level 11B, Aurobindo Galaxy,  info@resustainability.com
Site Address: Hyderabad Knowledge City. s resustainability.com
Sector-5, Pocket N-1, Bawana Industrial Area, Hitech City Road, Hyderabad-500081, India.

Behind Pragati Power Plant, Bawana,

New Delhi - 110039, India.

CIN: U90001TG2009PLC063708 b
GSTIN: 07AADCD1783F1ZS

12
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Annexure
3 Type Vehicle Quantit Co-Processor Name and
Date Source of Collection of Details v tkis) \dcatlan
Waste
Municipal Committee, RDF Delhi MSW Solution Private
6/9/2023 Dharuhera HR69E0712 | 16670 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
7/9/2023 Dharuhera HR69E0712 | 23990 | Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
7/9/2023 Dharuhera HR69E0712 | 20580 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
11/9/2023 Dharuhera HR69EQ712 | 21890 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
11/9/2023 Dharuhera HR69E0712 22770 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
12/9/2023 Dharuhera HR69E0712 | 23760 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
12/9/2023 Dharuhera | HR69EO712 | 22370 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
13/9/2023 Dharuhera HR69E0712 | 21330 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
13/9/2023 Dharuhera HR69E0712 | 22320 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
14/9/2023 Dharuhera HR69E0712 | 21600 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
14/9/2023 Dharuhera HR69E0712 19580 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
15/09/2023 Dharuhera HR69E0712 | 22260 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
3/10/2023 Dharuhera HR69E0712 | 18900 Limited Bawana
' Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private
4/10/2023 Dharuhera 21480 Limited Bawana
Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private
4/10/2023 Dharuhera 22530 Limited Bawana
Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private’
5/10/2023 Dharuhera 21510 Limited Bawana
Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private
 6/10/2023 |  Dharuhera o 19470 Limited Bawana
Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private
7/10/2023 Dharuhera 20980 Limited Bawana
Municipal Committee, RDF HR69EQ712 Delhi MSW Solution Private
7/10/2023 Dharuhera 20840 Limited Bawana
Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private
8/10/2023 Dharuhera 21730 Limited Bawana
Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private
9/10/2023 Dharuhera 22190 Limited Bawana
Municipal Committee, RDF | HR69E0712 Delhi MSW Solution Private
| 9/10/2023 Dharuhera i 22350 Limited Bawana

13
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Municipal Committee, RDF Delhi MSW Solution Private
10/10/2023 Dharuhera HR69E0712 | 22090 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
11/10/2023 Dharuhera HR69E0712 21550 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
11/10/2023 Dharuhera HR69E0712 | 20490 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
12/10/2023 Dharuhera HR69E0712 | 20270 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
13/10/2023 Dharuhera HR69E0712 | 21770 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
25/10/2023 Dharuhera HR69E0712 | 19590 Limited Bawana
Municipal Committee, RDF Delhi MSW Solution Private
26/10/2023 ~ Dharuhera HRE9EO712 | 26900 | Limited Bawana |
Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private
28/10/2023 |  Dharuhera | 22425 Limited Bawana
Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private
29/10/2023 Dharuhera 26825 Limited Bawana |
Municipal Committee, RDF HR69ED712 Delhi MSW Solution Private
30/10/2023 Dharuhera 28260 Limited Bawana
Municipal Committee, RDF HR69E0712 Delhi MSW Solution Private
31/10/2023 Dharuhera 29500 Limited Bawana
Total 730770

Gy

14
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Ref No 2255 ,. Dated.!. ’34"’ 113
& RECORD OF D2D SOLID WASTE COLLECTION ,SEGREGATION, AND PROCESSING, MUNICIPAL COMMITTEE DHARUHERA.
| TOTAL WEIGHT WEIGHT OF MONTH
| ol MONTH | OF GARBAGE RECYCLABLE WISE AFTER PROCESSED
& i | COLLECTED rROW | MATERIAL, AFTER GCARBAGE J
v DOOR TO DOOR SEGREGATION |PROCESSED| RDF COMPOST | INERT | C&D GOOD EARTH!
1 |FEBRUARY 295.98 24.12 271.86 21.45 42.41 48.04 | 83.91 76.05
2 |MARCH 510.98 49.54 461.44 51.53 80.59 60.29 | 137.96 131.07
3. APRIL 625.41 69.02 556.39 107.55 59.71 71.92 | 160.86 156.35
4 |MAY 621.23 62.41 558.82 90.30 65.76 76.12 | 168.23 158.41
5 |JUNE 586.19 58.69 527:5 84.27 74.09 67.41 | 155.27 146.45
6 {JULY 705.40 76.01 56 D i s i A
7. |AUGUST 607.24 64.69 % 24 34 < &) o
; "8 |SEPTEMBER| ' 572.28 53.37 1171.94 |209.58 "165.92 |152.86| 335.42 308.16
! 9 |OCTOBER 561.47 56.34 1024.04 |166.09| 138.32 130.18| 306.02 283.44
TOTAL 5086.18 °514.19 4571.99 | 730.77 626.80 |606.82}1347.67 1259.93

NOTE: Weight Calculated in tonne.
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ANNEXURE R/3
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BALWAN & COMPANY
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Municipal Committee Dharuhera -y
Municipal Corporation/Urban Local Bodies, Haryana ‘i.. -

»
ey
f Noti 1 with ti !
To
THE NANDRAMPUR BASS LandC CCO-OP SOCIETY LIMITED [2021R3649]
23, HAMNDRAMPUR BASS | 123106
E-mail- THEMRBASSCO OPLC@GMAIL COM
Contact No_- 9813957570
Memo Mo, HEWP/AL-60442 Dated = 29/04/2024

Subjec:t - Raizing of stadium west side boundary wall! MRF East wall, West, South side in Ward Mo. 17 in M.C.
Dharuhera Chargeable to "Raising of stadium west side boundary walll MRF East wall, West, South
side in Ward Mo_ 17 in M.C. Dharuhera™ (Tender id-2023_HRY _338507_1).

L

Allotment No. - ULB/FY2023-24/033185
Agreement Amount (Rs.) - 21,24,247 /-
Date of Start - 3002024
Date of Completion - 2410212024

Crear Sir,

Pursuant to your furnishing the requisite Performance Security as stipulated in ITB Clause 34 and singing of
the Contract for the work of Raizing of stadium west side boundary walll MRF East wall, West, South side in Ward
Mo, 17 in M.C. Dharuhera Chargeable to "Raising of stadium west side boundary wallf MRF East wall, West, South
zide in Ward Mo. 17 in M_C. Dharuhera” at a bid price of Rs. 21,24,247/-.

You are hereby instructed to proceed with the execution of the said works in accordance with the contract
documents.

SATYA PRAKASH

Municipal Engineer

Municipal Commitise Dharuhera

Municipal Corporation/Urban Local Bodies Haryana

Disclaimer - Sufficient efforfs have been made fo make the online calcwiafions accurately. But, calculafions are reguired to be
croze checked by each user at each level. Dealing officialz will be responsibile for checking the accwracy of all Calcwiation in the
esfimate in all respect

Haryana Engineering Works Portal (HEWF) Page 1of 1 Date of Printing-12/02/2024
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